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(b) whether Bangalore has heen 
thought at as a <entre to induce new 
comer. to enter the field of exports? 

Tbe MlDIster of Commeroe (Sbrl 
Manubhal Shab) : (a) and (b). The 
State Trading Corporation of India 
have conducted a survey of the 
potential existing in the Southern 
States for the manufacture of export 
quality foot-wear. The findings of 
the survey in respect of measures 
likf' opening of procurement centres 
etc., are under the examination ot 
the Cor~r8tion. Bangalore's claims 
will also be considered aJongwith 
other centres. 

IIzport uf Baillie.. 

999. Shrl Kajrolkar: Will the Minis-
ter of Commerce be pleased to state: 

(a) whether it is a fact that bangles 
of Indian design were exported to the 
tune of Rs. 5 crares to Western coun-
tries; 

(b) if so. which part of India h .. 
exported such bangles; and 

(r) whether such export potential 
i~ possible in the plastic type of ban-
gles or only in glass type of bangles? 

Tbe MlDIster of eo_ree (Sbrl 
Maaubbal Shab): (a) to (c). The ex-
ports to the Western Countrie9 in-
culding U.S. during 1964-65 were to 
the tune of Rs. 4.19 lacs out of total 
<,x port of about Rs. 30 lac. worth at 
bangles to all destinations. There are 
brighter prospects for export of 
pla!'tic bangles. 

MaDufaclare of Scootera 

1000. Sbri A. N. Vld,.alaDlIar: 
Shrl KajrolkAr: 
Shrl Onkar Lal Benr,: 
Sbrl RamedI ..... Taatla: 
Sbrl BI_IldaIka: 
Sbrl Bas_tarl: 

Will the Minister of IIIdUtrJ be 
pleased to state: 

(a) whether It i. a tact that a pro-
posal to manufacture a completel,. 
lndi,enoua orooter for RI. 1,850 hal 
2530(Ai)LS--6. 

been forwarded to the Union Gov-
ernment by a Jaipur firm: 

(b) if so, the main featur~ of 
the proposal; and 

«) Government·s reaction there toT 

The Mullst_r of ladastry (Shrl D, 
SanJlvayya): (a) to (e). A scheme 
for the establishment of an under-
takin, for the manufacture of auto-
eyries with a capacity of 70800 Nos. 
per annum has been received. It do~ 
not envisage foreign coUahoration or 
import of capital goods raw materials. 
The proposed sellinl( price has been 
given as RI. 1848. The scheme I. 
under exami<lation. along with 
schemes received frOm other entre-
prenours. 

Allaam-bound Good. oe... b,. 
Paklst'n 

1001. Shrl R. G. Dubey: Will tho 
Minister of Rallw.,.. be pleased to 
state: 

(a) the amount of Assam-bound 
goods booked from the S.E. Railway 
which were seized by Pakimn in 
transit during the recent Indo-Pak. 
conftict; 

(b) the uteps taken to secure 
release of these goods and their 
onward despatch to the respective 
detsinations in Assam; 

(e) whether it is a fact that com-
pensation claims have been lod,ed by 
the consignors and COIUJignees in these 
casefl; and 

(d) if so. the steps which are under 
conold.ration to setUe the .. claim. 
and the period likely to be laken to 
give this relief to the affoded partlel? 

TIle Depat,. MlDI_ In tile MIa .... 
try of BaD ... ,.. (8brl 8bam Natllll 
(a), (c) and (d). The precise infor-
mation in this regard is not available. 
The same is heine collected and 
would be placed at the Table of the 
Lok Sabha ahorUy. 

(b) The matter is likely to he d ... 
eussed betw~n the Oovernmentt of 
Indl. and Pakistan In pu ...... nc. at 
Tallhkent declaration. 




